
FORM A

(UnderRug,t.ffinrruptcvBoardoflndia,(lnsolvencyResolution
Process for Corporate Persons) Regulations' 2!19-

FoRTHEATTENTToN oiiHe cREDIToRS oF M/S EJq ENERGyTHERAPYCo' PVT' LTD'

Hirachand N Bafna

IRP - M/S ETC ENERGY THERAPY CO PVT' LTD.

Date: .20.07.2024
Place :Mumbai

entry No. 10.

The financral creditors shall submit their clatms wrth proof by electronic means only All other

.iiiii.rt *r,' iuOmlitneOaims with proof in person, by post or by electronic means'

A financial creditor belonoing to a class. as listed agarnst,the entry li9: J?fhall 
indicate its choice

of authorised representaYiv;ffi *9,g tne irrre6 ipotvqlclggjP::':fl:ltt*d against entry

iir:iJ il;i;;;l;il;;ffii;JpiJi6niuti,doithe class [specify irass] in Form cA

Submission of false or misleading proofs of claim shall attract penalties'

Name and Signature of lnterim Resolution Professional:

A --,A- J

RELEVANT PARTICULARS

Date of incorporation of corporate debtor

ROC - MUMBAInutno,ity under which corporate debtor is

incorporated / registered
u+ogo0MHzO 1 0PTC201 1 85

eorporateldenm-No' / Limited Liabili

ldentification No. of corporate debtor

1 2EEandmar.Raheja Township, Malad

(East), MUMBAI, Maharashtra, lndia -ffitered office and

principaloffice (if any)of corporate debtor

Order Date: 12.07.2024

Order Received Date: 18.07.2024
tnsotvency commencement date in respect

of corporate debtor

14.01.2025Estimated date of closure of i

resolution process

Hirachand N Bafna

lBBl/l P-001 ll P -P -01207 12A18'19 I 11922
fVanre anO registration number of tl
insolvency professional acting as interi

resolution Professional
Hirachand N Bafna

Resolution Professional

21A,1st floor, Soni Bhavan, 47151,

Kalbadevi Road, Mumbai - 400002

Email : hnb 1 502@rediffmail'com

Address and a-mail of the tnterim resol

professional, as registered with the Board

Hirachand N Bafna

2'1A,1st floor, Soni Bhavan, 47151,

Kalbadevi Road, Mumbai - 400002

etcenergy.crrP@gmail.com

Contact no: 8850582026

nOOress 'anO e+nait to be used for
'correiponOence 

with the interim resolution

01 08.2024Last date for submissron of claims

CUsses of creOitors, if any, under clause-(b)

of sub-seclion (6A) of section.2l
iscertained by the rnterim resolution

Narnes of lnsolvency Professionals
identifieO to act is Authorised
Representative of creditors in a class (Three

names for each class)

Weblink:
https://ibbi.gov,in/en/homeldownloads

PhysicalAddress: NA

(a) Relevant Forms and

(O) Oetaits of authorized representatives

are available at:

ffis
'13!,u-x:l\i

zon.i,iniizz

PUBLTG ANNOUNGEMENT


